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Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether the Government has allotted land to Tibetan refugees in various parts of the country since 2004; 

(b) if so, the details thereof; State-wise; and 

(c) the rule under which land was allotted to the said refugees?

Answer

MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI JITENDRA SINGH) 

(a) to (c): In the past, some State Governments had allotted land to Tibetan refugees for their resettlement on lease basis without
proprietary rights. State-wise details of land allotted, if any, to Tibetan refugees on lease basis since 2004 and renewal of lease
agreements for such allotments by the concerned State Governments after 2004 are not available. 
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